National Company Law Tribunal
Allahabad Bench
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL COMPANY
LAW TRIBUNAL ON 30.01.2018
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C.P.No. 93/ND/2012

Sri Adesh Tandon, PCS for the petitioner in C.P. No. 93/ND/2012 and

J.P. Singh for Respondent.
Further Sri J.P. Singh for petitioner and Sri Adesh Tandon for

Respondent in C.P. No. 94/ND/2013. Both the counsels have informed
that the appeal is still pending before the Hon'ble High Court and
decision on the same has bearing on the disposal of the present petition.

Therefore, the matter needs to be adjourned.

Hence, the matter is listed on 9™ March, 2018.
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